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NOTIFICALLOL

flome Departnent,
Mantralaya, Bombay.-400 070,
Dated the 20th Aprvil 19041,

Pri .

IEEEQEE_&EE’ No.RJM 0679/1(580)~PR8~2,~ In exercise of Lhu
powers conferred by clauses (12) and (14) of
section 59 of the Prisons Act, 1894 (IX of 1894),

| and of all other powers enabling it in that behall,

the Governnent of Maharashtra hereby nakes lhe
following rules, further to amend the Maharasghtro
Prisons (Enploynent of Prisoners) Rules, 1965,

g : nanely :-

| .

! 1. These rules may be called the Maharagh trn
, Prisons (Employment of Prisoners)

! (Amenidr 3nt) Rules, 1981.

L

5. In the Maharashtra Prisons (Employment of
Prisoners) Rules, 1965, rule 5 gholl bo

deleted.

By order and in the nane of the Governor of
Maharashira,

M.S. Chitald
Assistant Secretary ‘to Governmanlt .

; No.RJIM 0679/1(580)~FRE~2,

' Home Departuent,
Mantralaya, Bombay-.400 0%2,
Dated the 20th April 1961,

Copies forwarded with compliments fox
information to:-—

The Inspector General of Prisons,
State of Maharashtra, Pune,

5 : : A1l Deputy InspecﬁorgGenernl of Prisone,

I
. 2 A1l Superintendents of Central and
i District Prisons,

o The Principal, Jail Officers' Training

i School, Yeravda, Pune.

Thg Principal, Borstal School., Kolhuapur,

N The Law and Judiciary Départment (B). Va
H | . Qiéﬁﬁ\ﬁ)txmjghm
2 o d - "."‘—'-—
S | ( M.8. Chitale ) .
Sy ; ; Assistant Secretary to whe Government of Maharashtr
S g , Home Depaxrtment, TR
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